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NAME OF THE COMPANY: Smt. Geeta Khanna V/s. M/s Anil Rubber Miles tut. Ltd.

SECTION OF THE COMPANIES ACT: 392398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

ORDER

A request for adjoumment is being made by Ld. Cclrnsel for the

oetitioner as the main counsel stated to be unwell.

2. To come up on25.1.0.201.6.

J*,r"r'r..*
(Ina Malhotra)

Member ]udicial


